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THE DEPUTY CHAIRMAN Now we
take up the Discussion on the Ministry
of Information and Broadcasting.

SHRI  ANAND SHARMA  (Himachal
Pradesh) : Madam, | have given a Spe-
cial Mention notice for non-execution...

(Interruptions)
THE DEPUTY CHAIRMAN : Please
sit down. One person at a time.
(Interruptions)

SHRI ANAND SHARMA . | should
be heard.

THE DEPUTY CHAIRMAN : | have

identified Mr. Anand Sharma. One person
should speak at a time. | cannot hear so
many vociee at one time. Let on. P®~
son speak
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Anand Sharma to say
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Shri Anand Sharma has never
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SHRI ANAND SHARMA. | am
quite surprised to see this attitude of

these persons.

THE DEPUTY CHAIRMAN : Is this a
point of order ?
SHRI ANAND SHARMA What | am

trying to say is that | have given a
notice for a Special Mention drawing the
attention of this House to a very impor-
tant matter. {Interruptions) It is about
Mr. V. P. Singh. | have got the details of
the file Orders were passed on his behalf
not to arrest the smugglers for six months.
It is the double standard of the opposi-
tion. (Interruptions) The paragon of vir-
tue stands exposed. (Interruptions)

SHRI  SATYA  PRAKASH  MALAVI-
YA : It was not allowed by the Chair-
man.
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SHRI RAOOF VALIULLAH Madam,
we want a full-fledged discussions on this.
Some people are sheltering economic
offenders....

SHRI ANAND SHARMA
Singh. He is in politics.

. Like V. P.
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THE DEPUTY CHAIRMAN; Mr.

Anand Sharma, will you please" sit down?
| want everybody to sit down.
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THE DEPUTY CHAIRMAN : | ask
everybody to sit down. Please sit down. .'
(Interruptions) Mr. Valiullah, Mr. Ahlu-
walia, please sit down. May | request
everybody to please take their seats ?

SHRI RAOOF VALIULLAH Madam,
will you consider a special discussion on
this ? It is a very serious matter.

THE DEPUTY CHAIRMAN Okay.
You allow me to say something Please
sit down.

(Interruptions)

SHRI SATYA PRAKASH MALAVI-
YA : The Chair has already ruled it out.
You cannot take the House for a ride.
It was rejected by the Chairman.
(Interruptions)

SHRI ANAND SHARMA . He is your
leader. He is guilty of these things. He
stands exposed.
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allow you, | will allow everybody. If | do
not hear, | cannot give my decision also.
So, now | have heard what he is saying
It is some Special Mention Mr. Anand
Sharma has given notice of. It is before
the Chairman. He will see whether it
should be allowed or not, whether it should
be half-an-hour discussion or no discus-
sion. That is the discretion of the Chair-
man. (Interruptions)
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SHRI ANAND SHARMA

should be permitted.
(Interruptions)

THE DEPUTY CHAIRMAN : It is
very unfortunate that | am on my legs
and you people do not abide by the rule.
Please sit down. When | say please sit
down, please sit down. (Interruptions)

SHRI  SATYA  PRAKASH  MALAVI-
YA: They are defying your ruling.
Therefore, they stand exposed.
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Please sit down. (Interruptions) | am
on my legs. Please sit down.

Madam, it

STET SHIAATS (Hea W) -
BT JAY IZL AT Wy H 967 =W
.. . (=1zuW)

THE DEPUTY CHAIRMAN Now the
discussion on the working of the Ministry
of Information and Broadcasting—Shri
Vishwa Badhu Gupta.

S giEwa ey sgiarfar:
A TR 9 MR FE T oagh 3@ ?

To CHAIHT arodq (32T NAw) ¢
TR 9 RIT 9T Y agq oA Tfad
g gafot S f$q9ar §,
(=)

. wawmafy ;o oom &y agr § fa
F¥T  ATX
| have called him to speak.

AFAT & ? 99 yzw W vE wd
I ITW A, . (qE9w)

SHRI  RAOOF VALIULLAH : Kindly
consider a discussion on this,

" SHRI ANAND SHARMA . My notice
on Special Mention should be considered.
Thats all.
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| cannot give you an assurance just
now until and unless the Chairman gives
permission. Please sit down,

SHRI  CHIMANBHAI MEHTA  (Guja-
rat) : Madam, | am on a point of order.
(Interruptions) Madam, | want to rise on
a point of order. (Interruptions)

1.00 p.m.

THE DEPUTY CHAIRMAN : Now
the matter is closed. Please sit down. |
will now allow anybody to refer to it any
more. (Interruptions)

SHRI CHIMANBHAI MEHTA : You
cannot waste the time of the House...

THE DEPUTY CHAIRMAN . Nothing
will go on record, what he says.

SHRI ANAND SHARMA : Do you
know what lie says ?

THE DEPUTY CHAIRMAN . Do not
react to anybody and what he says is not
being recorded.

SHRI CHIMANBHAI MEHTA . | am
rising on a point of order.
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THE DEPUTY CHAIRMAN : | am not
allowing anybody. (.Interruptions) If you
do not sit down, | will adjourn the House
for lunch. If you do not abide by the
Chair's ruling.. .

Ha,
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When | am on my legs, do not get up.
(Interruptions). If somebody is making a
mistake, you do not make it. Now, please
all sat down.

Yes, Shri Vishwa Bandhu Gupta.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF INFORMATION
AND BROADCASTING

SHRI VISHWA  BANDHU  GUPTA
(Delhi) . Madam Deputy Chairman, |
rise to support the demands of the Min-
istry of Information and Broadcasting. It
is a truism to say. . .
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SHRI  VISHWA BANDHU GUPTA

It is a truism to say and | hasten to say
it briefly that this is one of the most im-
portant Ministries that has the potential in
it of moulding the mind, heart and soul
of our people either to good and noble
ways or to base, ignoble self-destructive
ways.

Madam, we shall assume that it is the
good that we are after though Heaven
knows and | say this in all sincerity and
without taking a partisan side that the
mway in which some things are done by the
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Ministry must give rise to grave misgiv-
ings. But before | take a step further, |
must say quite emphatically that the vast
army of men and women who are engag-
ed in the nuts and bolts of the working
of the various departments and wings of
this Ministry are sincere and dedicated
people striving to the utmost in a difficult
environment to do their best.

Why then, in the face of this effort,
eapecially when we consider that most of
it comes from young people still uneon-
taminated by cynicism, and brimming with
enthusiasm and bursting to reach the peak
of achievement, should we appear to fall
short of our aims and targets?

Madam, at this stage, | must affirm quite
firmly that it is extremely unfair of our
enormous critics and commentators to go
harping on the so-called superiority of
foreign, and they always mean Western,
media over ours. Anyone who sees dispas-
sionately the objective conditions in terms
of cultural linguistic complexity, the diver-
sity, the financial resources, technologi-
cal facilities, the atmosphere, environ-
ment, work ethic and even climatic fac-
tors, will have to admit that our people
work under very difficult adverse circum-
stances. The almost miraculous thing is
that in this situation, they deliver some
kind of goods. Can one imagine what
would happen if the whole of Western
Europe, which is much smaller than India,
were put together in one cauldron and
have an all-Europe system having to deal
with conflicting and diverse claims. It
would not despite its developed status
stand for a minute. But India struggles
and exists. Our task is to carry it forward.

| am not saying that we should be com-
placent because of this. On the contrary,
we should make a determined assault, a
ceaseless determined assault, to find out
the inhibiting causations for this state of
affairs. Obviously, the problem lies else-
where, perhaps the higher reaches of po-
licy making and policy decisions.

Madam, the most striking thing is that
for our policy makers and our decision
takers there is no dearth of advice, per-



